Title: Regarding the matter relating to insult of Shri Mulayam Singh Yadav, M.P. by the local administration and police in Etah, Uttar
Pradesh and has been referred to the Privileges Committee.
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MR. CHAIRMAN : We have called for the facts in the matter. In the meanwhile, at the leaders' meeting yesterday it
was agreed that the matter be referred to the Privileges Committee. The file referring the matter to the Privileges
Committee is being processed by the Speaker's Office.
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